OPEN COURT

IN THE CENTRAL AuUMINISTRATIVE TRIBUNAL, ALLAHABAU
* o ow
Allghabad : uated this gth day of september, 1997

triginal Application No, 155 ot 1993

dgtrict . aAllahabad
&‘ u£ m‘) L “'L .. i
Hon'ble Mr, Justice B,C, Sagksena, V,C,
Hon'pble iy ypt \a LV

Union of India through
vivisional Rallway Mahager,
Nopthern fgilway, Allahabad,
(By sri Govind Saran, Advocate)
« « + o Applicant
Versus
1 Commissioner, workments Compensation act 1923,
2. sri shiv prasad son ot sri Munshi Lgal =
through sri Ganesh shankar Iripathi ULUC 128/2/102,
Y ashoda tggar, Kanpur,
(By sri G C, Jhimgan, advocate)

. .« ohrespondents

Yo g ER(Ur al)

Hontple v, Jystice E C C

Through this A an award given by the Commissioner, -
viorkment' s Gompensation ;sct has been challenged, This
Tribungl has no jurisdiction to take cognizince of this QA, 
since under the \ocrkmen’'s Compansation Act, an appeal is
provided s lying betore the High Court sgainst this award
of the Commissicner, The UA is accordingly disposed' of
as not being mgintaingble,

2. Nothing in this order will preclude the applicant

trom availing ot the remedy betore an agpproprigte forum

B

Member C&)\ Vice Chgirman

in accordance with 1aw,




